
l i l  Wffcton AnHmt • &SC8KHE& USB Writtw* Armoert

pan] llTm breach lias due to i&oeaae 
'&  feeds tnffift;

(jd) whether old n il track between 
fP ^ g r -j *»d Mau is being relaid; end
■ (e) it so, when?

TVe Deputy Minister of Railways 
<Skai Shahnawax Khan): (a) The
itillowinc facilities are being provided 
« t  Shahganj to increase the tranship
ment capacity from 25 to 60 broad 
gauge wagons per day:

Jfetre gauge side
(i) 7 additional lines,
(ii) 3 short loops,

(iii) Additions and alterations in 
the loco shed yard, and

(iv) 2 narrow coal transhipment 
platforms with broad gaug? 
line in the middle and one 
metre gauge line on either 
side

Broad gauge side
(i) One additional line.

(b) About 15 broad gauge wagons 
■of general goods and 20 broad gauge 
wagons of coal are expected to be 
■diverted from Manduadih to Shahganj 
when the capacity at Shahganj is 
increased.

(c) About two extra goods trains 
each way are expected to be run on 
'Shahganj—Mau section as a result of 
.increase in goods traffic via Shahganj.

(d) and (e). Relaying of the exist
ing 41J lbs. rails with 60 lbs. *R' rails 
■on existing sleepers is under considera
tion for inclusion in the 1959-60 Works 
Programme.

Loans to Manipur Tribal People
1171. Shri L. Achaw Singh: Will

'the Minister of Community Develop
ment be pleased to state:

(a) whether it is a fact that the 
tribal people of Manipur have not 
received any loan for agricultural and 
Industrial development from the NJE.S. 
Mocks and the administration;
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(b) if  ao, the reason therefor; and
(c) how the difficulties of applying 

the rules in the matter are being 
removed?

The Minister of Cemmoaity Deve
lopment (Shri g. K. Dey): <a) No, 
Sir.

(b) Does not arise.
(c) Under the rules framed recently 

under the Agriculturists Loans Act 
1884, small loans for agricultural deve
lopment can be advanced to individuals 
on production of a surety owning 
immovable property or loan can be 
given to a body of co-villagers on their 
personal property, if they bind them
selves jointly and severally to Gov
ernment for repayment.

Remodel Hag of Jaipur S tattoo
1172. Shri Pangarkar: Will the 

Minister of Railways be pleased to 
state the expenditure incurred so far 
on the remodelling of Jaipur Station?

The Deputy Minister of Railway! 
(Shri Shahnawat Khan): Approxi
mately Rs. 16,00,000.

Tobacco Cultivation in l i r t i y
1173. Shri Pangarkar:* Will the 

Minister ef Food and Agriculture be
pleased to state:

(a) whether it is a fact that culti
vation of tobacco in some regions at 
Bombay is on the increase; and

(b) if so, steps taken by Govern
ment to decrease the cultivation of 
tobacco?

The Minister of Food and Agricul
ture (Shri A. P. Jain): (a) No.

(b) Does not arise.

Amalgamation of Community Depart
ment and Panchayai Departments
1174. Shri M. C. Jain: Will the 

Minister of Community Development 
be pleased to state:

(a) whether any communication has 
been addressed to the State Govetpr 
xnents suggesting them to amalgamate
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their Community Departments u d  
Panchayat Departments into one; and

(b) If so, which of the States have 
taken action on the above-mentioned 
suggestion?

The Minister of Community Deve
lopment (Shri S. K. Dey): (a) Yes.

(b) This is under consideration by 
State Governments.
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Health Personnel in Himachal Pradesh
1176. Shri DaIJtt 8ingh: Will the 

Minister of Health be pleased to state:
(a) tbe number of doctors, health 

visitors and sanitary inspectors avail
able in Himachal Pradesh; and

(b) (he number of students sent for 
training or deputed for study of each

course by the Himachal* PmdWh 
Administration during tba last tun* 
years?

The Minister of Health (gfai 
Kamaxkar): (a) There are 108*
Doctors, 48 Health Visitors and 3* 
Sanitary Inspectors available in Hima
chal Pradesh.

(b) The information is given below;
During During
1957-58 1958-59

(0 M.B.B.S. Course 19 18
(n) Health Vmtois’

Course 19 30
(00 Sanitary Ins

pector’s Course 3

Fish Market Survey in B m i f
1177. Shri L. Aehaw Singh: Witt 

'the Minister of Food and Agrietdtagtv
be pleased to state:

(a) whether a fish market survey 
was carried out in the important, 
markets in Manipur;

(b) whether an approximate mnnns 
ment of fish production was made by  
the survey;

(c) if so, the quantity of production 
in a year and the varieties of flsb 
available in greater quantity; and

(d) how does it compare with the 
total requirements of the population?

The Minister of Food and Agricul
ture (Shri A. F. Jain): (a) No-
thorough survey has been carried out 
so far.

(b) No.
(c) and (d). Do not arise.

Ball way Freights
1178. Shri Hem Bania: Will the- 

Minister of Railways be pleased te
state:

(a) whether Government have assea> 
sed the effect on industrial products, 
particularly textiles and coal, due to  
tbe increase In railway freight fbr 
goods introduced from October, 199&;; 
and




